
Written Answers MARCH 16, 1962 Written Answers 680 

administrative control Gf this Ministry 
and will be laid on the 'l'able of the 
House in due course. 

Junior Staft Councils 

106. Shri P. C. Borooah: Will the 
Minister of Infonnation and Broadrast-
ing be pleased to state: 

{a) the number of recommendations 
made by the junior stafT councils of the 
departments under his Mini~try SInce 
the institution of theoe rOilnciis yenl'-
wise; 

(b) how many of lhem haVe been 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance for 
more than one year; ana 

(d) how many have been rejected 
by the Departments concerned and on 
what grounds? 

The Minlster "I Information and 
Broadcasting (Dr. Keskar): The requir-
ed information is being collected and 
will be laid on the table of the House 
shortly. 

Junior Staff Councils 

107. 8hri P. C. Borooah: Will the 
Minister of Labour and Employmeat be 
pleased to state: 

(a) the number of recommendatic,ns 
made by the junior staff councils of 
the departments l:nder his Mll1istry 
since the institution of these councils 
year-wise; 

(b) how many of them have been 
implemented; 

(c) how many of the recommenda-
tions have been held in abeyance for 
more than one yea:r; and 

(d) how many have been r~jE'Cted 
by the Departments concerned and on 
what grounds? 

The Deputy MInister of Labour (Shri 
Abld AU) (a) to (d): The Junior Staff 
Council in the MinL'ltry was set IlP in 
1954. The required information is not 

readily available. The time and labour 
involved in collecting the same will 
not be commensurate with the object 
to be achieved. 

Junior 8taft Councils 

108. 8hri P. C. Borooah: Will the 
Minister of Planning be pleased to 
state: 

(a) the number of rec')mmendations 
made by the junior staff councils of 
the departments under the Planning 
Commission since the institution of 
theSe councils year-wise; 

(b) how many of them 'la\'c been 
implemented; 

(c) how many cf the recamm'Onda-
tions have been held in a beyanee for 
more than one y~ar; and 

(d) how many hav,~ been r')j€'clE:d 
by the Departments concerned 2.nrl on 
what grounds? 

The Deputy Minister of PJanninlt 
(8hrl 8. N. Mishra): 

(a) 3 in 1956 
14 in 1957 
9 in 1958 
7 in 1959 

10 in 1960 
10 in 1961 

Total 53 

(b) 38. 
(c) 1. 

(d) 14; particulars of the rec'.m-
mendations and the gr<mnds rID which 
they were rejected at'e given in the 
enclosed statement laid Gn fhe 'l'able 
of the House. [See Appendix I annex-
ture No. 191. 

Junior Staff Councils 
109. 8hri P. C. Borooah: Will the 

Minister of RehablUhtion be lJ]p3sE'd 
to state: 

(a) the number of recommendaticns 
made by the junior staIr COW1CIIs of 




